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(¢) Date of completion of the above work will be depended on the decision of the
Reserve Bank of India.

Frequent call drops

534. SHRI SALIM ANSARI : Will the Minister of COMMUNICATIONS AND
INFORMATION TECHNOLOGY be pleased to state:

(a)  whether it is a Tact that there are 20,000 less mobile towers in Delhi as against
the requirement of 50,000 causing frequent call drops;

(by if so, the details thereof and the reasons therefor;

(¢) whether the services of some private telecom operators are unsatisfactory and
calls on these operators are of bad quality besides call drops and interrupted calls or not

completed; and

(dy  1if so, the steps Government proposes to take to ensure that these operators

give better services to consumers?

THE MINISTER OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI RAVI SHANKAR PRASAD) : (a) and (b) The towers/Base
Transmitter Station (BTS) are installed by the service providers as per their network
design and various techno Commercial considerations. At present, none of the operators
have reported that there is any shortage of towers in Delhi Service Area. As per TRAIs
Performance Monitor Reports, all operators are in general meeting the Quality of Service
{Qo3) benchmarks prescribed by Telecom Regulatory Authority of India (TRAI) in Delhi

service area.

(¢) Asper TRAD’s Performance Monitoring Report for the Quarter Ending (QE)
December, 2014, the mobile service providers are in general meeting the Quality of
Service (QoS) benchmarks prescribed by TRAI in Delhi Service Area.

(d)  For ensuring Quality of Service {QoS) to consumers, Telecom Regulatory
Authority of India (TR ATy hasbeen closely monitoring the performance of service providers
against the quality of service benchmark through Performance Monitoring Reports.
Telecom Regulatory Authority of India (TRAIT) 1s also having regular interactions with
service providers for improving quality of service. Further, Telecom Regulatory Authority
of India (TRAI) has engaged independent agencies for auditing and assessing quality of
service and survey are being done regularly through independent agencies to assess the

Customer Perception of Service. The results of the audit and assessment of quality of
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service and surveys are being published for the information of stakeholders. Telecom
Regulatory Authority of India (TRAI) has also been imposing financial disincentive on

service providers for failure to comply with the quality of service benchmarks.
Licence for wireless operations in Lakshadweep

535. SHRI SHANTARAM NATK : Will the Minister of COMMUNICATIONS
AND INFORMATION TECHNOLOGY be pleased to state:

(a) whether Administration of Lakshadweep had sought spectrum and licence for

wireless operations;

(by  if so, whether spectrum facility and licence for wireless operations have been

granted to Administration of Lakshadweep;

(¢)  when was spectrum applied for, spectrum facility granted and wireless

operations started,;

(dy  whether there was any dispute related to the fees to be paid or any charges to

be levied; and
(e) if so, the details thereof and the details of concerned rules?

THE MINISTER OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI RAVI SHANKAR PRASAD) : (a) to (¢)  Administration of
Lakshadweep had requested for frequency authorisation to operate radar transponder.
Based on their request, Decision letter (DL) to grant Wireless Telegraphy (W/T) Licence
was issued to them, indicating frequency spots, payable spectrum charges, comprising
of Licence fee and Rovalty and to provide copy of Siting clearance for the fixed station,

copy of Invoice of equipment etc. for grant of Wireless Operating License (WOL).

(dyand(e) Administration of Lakshadweep requested for waiver of spectrum charges.
They were informed that all wireless users were required to pay spectrum charges. The

spectrum charges are levied as per Orders issued by the Government from time-to-time.
Wi-Fi services in 2500 cities and towns

536. SHRI RAVI PRAKASH VERMA : Will the Minister of COMMUNICATIONS
AND INFORMATION TECHNOLOGY be pleased to state:

(a) whether Government proposes to roll out free high-speed Wi-Fi connectivity

1n 2500 cities and towns across the country over three years;



